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CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

O.A. No. 271 of 1996 

Monday, this the 25th day of March, 1996 

CORI4M 

HON'BLE MR JUSTICE CHET1JR SANKARAN NAIR, VICE CHAIRMAN 

HON'BLE MR P V VENKATAKRISHNAN, ADMINISTRATIVE MEMBER 

V K Sugathan, S/o N. Karthakunju, 
Senior Engineering Assistant, 
Doordarshan Kendra, 
Trivandrum. 	 .. Applicant 

By Advocate Mr T C Govindaswamy. 

Vs 

Union of India through 
the Secretary  to Government of India, 
Ministry of Information & Broadcating, 
Sastri Bhavan, A-Wing, New Delhi. 

2 The Director. General, All India Radio, 
Akashavani Bha van, 
Parliamentary Street, New Delhi-i. 

3 The Director General, Doordarshan, 
Doordarshan Bhavan, Mandi House, 
Copernicus Marg, New Delhi. 	.. Respondents 

The application having been heard on 25th March 1996, 
the Tribunal on the same day delivered the following: 

ORDER 

CHETTUR SANKARAN NAIR (J), VICE CHAIRMAN 

Applicant seeks a direction to respondents to 

consider his request for promotion as Assistant Engineer. 

We find that applicant has made A6 to A8 representations 

before third respondent for the same relief. If third 

respondent has not considered those representations, 

he will consider them and pass appropriate orders 

thereon within two months from today. If he has already 
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passed orders, he will communicate the said orders 

to applicant under acknowledgment. 

2 	Applicant will forward a copy of the 

original application and a copy of this orde:r to 

third repondent for compliance. 

3 	With the aforesaid directions, we dispose 

of the application. No costs. 

Dated the 25th March, 1996. 

P V VENKATAII SHThN 
	

CHETTUR SANKARAN NAIR (J) 
ADMINISTRATIVE MEMBER 
	

VICE CH.kIRMAN 
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LIST OF ANNE)(URES 

Annexure A6: A true copy of the representation dated 
2.2.95 submitted by the applicant to the third respondent. 

P.nnexure A?: A true copy of the representation dated 
3.5.95 submitted by the applicant to the third respondent, 

AnnexureAB: A true copy of the representation dated 
8.11.95 submitted b y the applicant to the thir ,  i respondent1 
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